EORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of the insolvency ond Bankruptcy Board of India [Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MAN REALTY LIMITED
RELEVANT PARTICULARS

1 |Mame of corporate debior MAN REALTY LIMITED

Diate of mvcorporation of comporate debtor | Z2407-2010

2
3 | Authority under which comporate deblor is  [RoC = Mumbai
incorporatedd registered

4 (Comporate ldenfity No. of Corporaie Debtor | U4 5400MH20 10PLC 205802

5 |Address of fhe registered office and pin- | 101, Man House, Opp. Pawan Hans, 5.V. Road, Vile

cipal office if any of comporaie debtor Pare (Wesi), Mumbai, Mahamshira, india, 400056
6 |Insolvency commencement daie in respact |02-11-2023 (order mceived on 03-11-2023)

of corporaie debtor
7 |Esfimated date of dosure of insohvency 01-05-2024

resolution prooess

& |Name and registration number of the insol- | Ashish Arjunkumar Rathi
vency professional acing as interim resolu- | IBBVIPA-0011P-P0O0 5682017-18/11010

fion prodessional AF A Certificate Number -
ARTHOA0D 20221 2231 05273
9 |Address and e-mal of the interim Office Mo B- 508, Mahaavir lcon Plot No &9,
resolution professional, as registered with | Secior 15, CBD Belapur, Navi Mumbai,
the Board Maharashira 400614, India
Emeail - ipaghishrathi@gmail. com
10 | Address and e-mail to be wsed jor {Oiffice Mo B- 508, Mahaavir lcon Plot No &9,
come- spondence with he interim Secior 15, CBD Belapur, Mavi Mumbai,
resolution professional Maharashira 400614, India
Email - irp.manreal tyi@gmail.com
11 |Last date for submission of caims 17-11-2023

12 (Classes of creditors, if any, under dause b | Homebuyers*
of sub-gection 64 of section 21, asceriamed
by thee intesim resolution professional

13 [Names of Insolvency Professionals identi- |1.5atya Narayan Baheti

fied tp act as Authorized Representative of |(IBBY IPA-001/ IP-PO1759/ 2019-2020/1 26T0)
oredifors in a dass Three names for each |2, Gajesh Labhchand Jain

dass (EEVIPA-001AP-P-01687/2019 -2020/12588)
3. Mangesh Mukund Deockar Bhosale
(IEEVIPA-0011P-P01 6042 018-2019/12458 )

14 |(a) Resevant Forms and (a) Web link:

{b) Details of authorized representatives https:/fibbi.gov.infhome/downl oads
are avalable at Physical Addmss: As mentioned in ltem no 10

(b) Can be accessed at -
https:/fibbi.gowinien steriview-ipH
and can also be obisined via emal o

“irp.manrealt yi@omail.com”

Mofice is hereby given fhat the Mational Company Law Tribunal has ordered fve commencement
of Corporate Insolvency Resolufion Process of MAN REALTY LIMITED on 02-11-2023, The
credifors of MAN REALTY LIMITED are heneby called upon fo submit fheir claims with proof on or
befiore 17-11-2023 10 the Interim Resolution Professional at the address mentioned against enfry
Mo 10. The nancal creditors shall submit therr claims with proof by elecironic means only, Al
other credifors may submit e claims with proof in person, by post or by electronic means. A
fnancial creditor bedonging o a dass, as Ested against fhe enfry No. 12, shall ndicate its choice
of authorized representalive from among the three Insolvency Professionals Bsted against enfry
Mo.13 to act as auihonzed representative of fhe class = Homebuyers® inForm CA,

‘Class of credifors has been assessed as "Homebuyers® based on the imited informafion avail-
able as on the daie of this public announcement and is suljed o change basis furfher informa-
fion thaf may become availlable upon receipt of daims from credliiors.

Submission of false or misleading proofs of daim shall affract penalties.

ASHISH ARJUNKLUMAR RATHI Drate: 06.11.2023
IP Registration Number- |BEIAPA-001/IP-PO0568/2017-2 01841010 Place: Mumbai
AFA Certificate Number - AATTI01 00122122 3105273

Registered Address and Email ID with |EBI: Office No B- 508, Mahaavir lcon Plot No 839,
Sector 15, CBD Belapur, Navi Mumbai, Maharashtra 400614, India
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